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The Lok Sabha met at Eleven of the Clock 

 

  

  

 

[HON. SPEAKER in the Chair] 
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… (Interruptions) 

HON. SPEAKER: Question Hour, Q. 361-- Shri P. Kumar. 

… (Interruptions) 

11 01 hrs  

(At this stage, Shrimati V. Sathyabama, Dr. Boora Narsaiah Goud and some 
other hon. Members came and stood on the floor near the Table.) 

… (Interruptions) 
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11  0 ½  hrs 

ORAL ANSWER TO QUESTION 

HON. SPEAKER:  Question No. 361. Is Shri P. Kumar there? 

… (Interruptions) 

(Q. 361) 

माननीय अ�य�:  मं�ी जी, उ�र टेबल पर रख�।  

… (Interruptions) 

THE MINISTER OF LAW AND JUSTICE AND MINISTER OF ELECTRONICS 

AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR PRASAD): The 

answer is laid on the Table of the House. … (Interruptions) 

 

HON. SPEAKER: The House stands adjourned to meet again at 12 o’ clock. 

 
11 02 hrs  

The Lok Sabha then adjourned till Twelve of the Clock. 
 

________ 
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12 00 hrs 

The Lok Sabha re-assembled at Twelve of the Clock. 

(Hon. Speaker in the Chair) 

… (Interruptions) 

 (At this stage, Shrimati V. Sathyabama, Prof. A.S.R. Naik, Shri Rajesh Ranjan 
and some other hon. Members came and stood on the floor near the Table.) 

… (Interruptions) 
 

माननीय अ�य�: माननीय सद�यगण, मझेु िविभ�न िवषय� पर �थगन ��ताव क� सूचनाए ं�ा� 

ह�ई ह� । मामले मह�वपूण� ह�, तथािप इनके िलए काय�वाही म� �यवधान डालना अिनवाय� नह� है, 

इसिलए म�ने �थगन ��ताव क� िकसी सूचना के िलए अनुमित �दान नह� क� है । 

…(�यवधान) 

 

_______ 
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12 01 hrs 

PAPERS LAID ON THE TABLE  

HON. SPEAKER:  Now, Papers to be laid on the Table. 

… (Interruptions) 

THE MINISTER OF LAW AND JUSTICE AND MINISTER OF ELECTRONICS 

AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR PRASAD): 

Madam, on behalf of Shri Alphons Kannanthanam, I beg to lay on the Table a 

copy of the Ministry of Electronics and Information Technology, Indian 

Computer Emergency Response Team (CERT-In), Group ‘A’ and ‘B’ Posts, 

Recruitment Rules, 2017(Hindi and English versions) published in Notification 

No. G.S.R. 1443 (E) in Gazette of India dated 24th November, 2017 under 

Section 50 of the Indian Institute of Information Technology Act, 2014. 

(Placed in Library, See No. LT 8958/16/18) 

सचंार म�ंालय के रा�य म�ंी तथा रले म�ंालय म� रा�य म�ंी (�ी मनोज िस�हा): माननीय 

अ�य� महोदया, म� अपने सहयोगी �ी राजेन गोहेन क� ओर से िन�निलिखत प� सभा पटल पर 

रखता ह�:ँ- 

(1) कंपनी अिधिनयम, 2013 क� धारा 394 क� उप-धारा (1) के अतंग�त िनि�निलिखत प�� 

क� एक-एक �ित (िह�दी तथा अ�ंेजी स�ंकरण) - 

(एक) कोलकाता मे�ो रले काप�रशेन िलिमटेड, कोलकाता के वष� 2016-17 के 

काय�करण क� सरकार �ारा समी�ा क� एक �ित। 

(दो) कोलकाता मे�ो रले काप�रेशन िलिमटेड, कोलकाता का वष� 2016-17 का वािष�क 

�ितवेदन, लेखापरीि�त लेखे तथा उन पर िनयं�क-महालेखापरी�क क� 

िट�पिणयां। 
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(2) उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अ�ेंजी स�ंकरण)। 

(Placed in Library, See No. LT 8959/16/18) 

िवदेश म�ंालय म� रा�य म�ंी (जनरल िवजय कुमार िसहं (सेवािनवृ�): अ�य� महोदया, म� 

आपक� अनमुित से िन�निलिखत प� सभा पटल पर रखता ह�:ँ- 

(1) (एक) इंिडयन काउंिसल फार क�चरल �रलेशंस, नई िद�ली के वष� 2016-2017 के 

वािष�क �ितवेदन क� एक �ित (िह�दी तथा अ�ेंजी स�ंकरण)। 

(दो) इंिडयन काउंिसल फार क�चरल �रलेशंस, नई िद�ली के वष� 2016-2017 के 

वािष�क लेखाओ ं क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) तथा उन पर 

लेखापरी�ा �ितवेदन। 

(तीन)   इंिडयन काउंिसल फार क�चरल �रलेशंस, नई िद�ली के वष� 2016-2017 के 

काय�करण क� सरकार �ारा समी�ा क� एक �ित (िह�दी तथा अ�ंेजी सं�करण)। 

(2) उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अ�ेंजी स�ंकरण)। 

(Placed in Library, See No. LT 8960/16/18) 

(3) (एक)  इंिडया डेवलपम�ट फाउंडेशन ऑफ ओवरसीज इंिडयंस, नई  िद�ली के वष� 2017-

2018 के वािष�क �ितवेदन क� एक �ित (िह�दी तथा अ�ंेजी स�ंकरण) तथा 

लेखापरीि�त लेखे। 

(दो) इंिडया डेवलपम�ट फाउंडेशन ऑफ ओवरसीज इंिडयंस, नई िद�ली के वष� 2017-

2018 के काय�करण क� सरकार �ारा समी�ा के बार े म� िववरण (िह�दी तथा अ�ंेजी 

स�ंकरण)। 

(Placed in Library, See No. LT 8961/16/18) 

_________ 
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12 02 hrs 

MESSAGE FROM RAJYA SABHA 

SECRETARY-GENERAL: Madam Speaker, I have to report the following 

message received from the Secretary-General of Rajya Sabha:- 

‘I am directed to inform the Lok Sabha that the Rajya Sabha at its 
sitting held on Monday, the 19th March, 20198, adopted the 
following Motion regarding filling up of three vacancies in the Joint 
Committee on the Financial Resolution and Deposit Insurance Bill, 
2017:- 
 
“That this House concurs in the recommendation of the Lok Sabha 

that the Rajya Sabha do appoint three Members to the Joint 
Committee on the Financial Resolution and Deposit Insurance 
Bill, 2017 in the vacancies caused by the retirement of Shri 
Sukhendu Sekhar Ray from Rajya Sabha and two more 
vacancies that will arise owing to retirement of Shri Ajay 
Sancheti and Shri Bhupender Yadav from Rajya Sabha on 2nd 
and 3rd April, 2018, respectively and communicate to the Lok 
Sabha the names of the Members so appointed by the Rajya 
Sabha to the Joint Committee and resolves that Shri 
Sukhendu Sekhar Ray be re-appointed and Shri Bhupender 
Yadav and Shri Mahesh Poddar be re-appointed/ appointed to 
the said Joint Committee w.e.f. 4th and 3rd April, 2018 
respectively.” ’ 

 
_______ 
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12 03 hrs 
STATEMENT BY MINISTER 

Status of implementation of the recommendations in the 306th 
Report of the Standing Committee on Science and Technology, 
Environment and Forests on Demands for Grants (2017-18), 
pertaining to the Department of Space, Ministry of Science and 

Technology, Environment and Forests 
 

ससंदीय काय� म�ंालय म� रा�य म�ंी तथा जल ससंाधन, नदी िवकास और गगंा सरं�ण 

म�ंालय म� रा�य म�ंी (�ी अजु�न राम मेघवाल): मैडम �पीकर, म� आपक� अनमुित से अपने 

सहयोगी डॉ. िजते�� िसंह क� ओर से अंत�र� िवभाग, िव�ान और �ौ�ोिगक�, पया�वरण और वन 

मं�ालय से सबंंिधत अनदुान� क� मांग� (2017-18) के बार ेम� िव�ान और �ौ�ोिगक�, पया�वरण 

और वन सबंंधी �थायी सिमित के 306व� �ितवेदन म� अंतिव�� िसफा�रश� के काया��वयन क� 

ि�थित के बार ेम� व��य सभा पटल पर रखता ह�।ँ 

 

_________ 

 
  

                                    
 Laid on the Table and also placed in Library, See No. LT 8962/16/18. 
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… (Interruptions) 

HON. SPEAKER: Hon. Members, please go back to your seats. Hon. Minister, 

Shri Ananthkumar wants to say something. 

… (Interruptions) 

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF 

PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Madam, I want to 

request all our hon. Members to go back to their seats and allow us to conduct 

the normal business so that we can take up every matter. … (Interruptions) 

Madam, we are ready to discuss everything including the No Confidence 

Motion because the Modi Government not only has full confidence in the 

House but outside the House in the country as well.  … (Interruptions) 

Therefore, I once again request all our hon. Members to go back to their seats 

and allow us to take up very important matters before the Lok Sabha. … 

(Interruptions) 
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12 05 hrs  

OBSERVATION BY THE SPEAKER 
Notices of Motion of No Confidence 

 
HON. SPEAKER: Hon. Members, I have received notices of Motion of No 

Confidence in the Council of Ministers from Sarvashri Thota Narasimham and 

Y.V. Subba Reddy. I am duty bound to bring the notices before the House.  

… (Interruptions) 

HON. SPEAKER: Please listen to me. Unless the House is in order I will not be 

in a position to count the fifty Members. I have to count the heads. I just cannot 

see anything from here. How can I count the heads? I have to count fifty 

Members who have to stand in their assigned places so that I can ascertain as 

to whether the leave has been granted or not.  

… (Interruptions) 

HON. SPEAKER: I request all of you to go back to your seats. Please listen to 

me. I cannot even see anybody.  

… (Interruptions) 

HON. SPEAKER: Since the House is not in order, I will not be able to bring the 

notices before the House. I am sorry. 

… (Interruptions) 
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HON. SPEAKER: The House stands adjourned to meet again on Thursday, 

the 22nd March, 2018 at 11. a.m. 

12 07 hrs 

The Lok Sabha then adjourned till Eleven of the Clock 
on Thursday, March 22, 2018/Chaitra 1, 1940 (Saka). 

 
__________ 
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